
RAJASTHAN HIGH COURT. JODHPUR

ORDER

No.S,O./18/2015/ 
Dated 05/11/2015

It is hereby ordered that any Writ petition or other proceedings
pertaining to examination of recruitment to District Juclge Caaie2015 filed at the principal Seat of the High Court of Judicature
3:.1"j".1h* at Jodhpur shall be heard d disposed of Uy tf.,.Division Bench presided over by Hon,ble Mr.Justice Govind
Mathur.
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ACTING CHTEF JUSTICT]

No.GerlXiXrMisci 1408 /2015/ i ;$u Dated 05lt t,,20rs

Copy for,uvarded to
necessary action.

the following for information and

1 . The Registrar Ceneral, Rajasthan High Court, Jodhpur.
2. Registrar-cum-principals Secretary to Hon,ble the ihief Justice.

Ra.jasrhan High Cour1.
3. Registrar ( Adml.iClass.,/Rules,iVigilance), Raj.FIigh Courr. Jodhpur.

Jaipur Bench, Jaipur.
4 Registrar (Writs). Rajasthan High Court. Jaipur Bench,Jaipur.
5 Officer 

-on 
Special Duty ( F&I), Rajasthan High Court.Jodhpur

6. Deputl Registrar (Judicial). Rajasthan Hi-eh Cour1, Jodhpur i.laipur
Bench. Jaipur.

7. Deputy Registrar (Admn.), Ra.iasthan High Coun, Jodhpur i Jaipur
Bench, Jaipur.

8. All Assistant Regisrrars, Rajasthan LIigh Coun. Jodhpur I Jaipur Bench.
Jaipur.

9. All Administrative Officers Judicial, Rajasrhan I Iigh Court, Jodhpur
Jaipur Bench, Jaipur.

10. All Court Masrers, Raj. High Cou(, Joclhpur i Jaipur Bench, Jaipur,
1l Stamp Reponers. Rajasthan High Coun, Jodhpur,,Jaipur Bench. Jaipur
l2.Se,ior Librarian. Rajasthan High coufi. Jodhpur i Jaipur Bench. Jaipur.
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REGISTRA (ADnN.)

Clopv also fbrwardcd to the private Sccretan Lo llon,ble

\1\

MrlMs.rKurnarii Mrs.l Dr. Justice rrr,i,.,e
Rajasthan High Court, Jodhpur i Ja,p* Uenclil",pr, *i,h r^;qr.;;';-,
place the sarne betbre His / Her Lordship for favour of kinrj ierusal.
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REGISTRAR ( DMN.)
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